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Per Mr. B.V.Ra9M: 

No representatior on behalf of the 
Vappljcantscè 4.2005. However 

the Ld. Counsel tot-  the respondents is present and heard. Sihit is-  anoId 

matter of 1997 it seems that the applicant is:rto longer interest to prosecute 

his case. 

2. 	Hence the mtter is dismissed for default. No costs. 
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